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January 30, 2013 

 
All Standalone Primary Dealers 

Dear Sir/Madam, 

Measures to enhance the role of standalone Primary Dealers in Corporate 
Bond Market 

 
   With a view to enhance standalone Primary Dealers’ (PDs) role in corporate 
debt market, it has been decided to:  

 
i. Allow PDs a sub-limit of 50% of net owned funds for investment in 

corporate bonds within the overall permitted average fortnightly limit of 225 
per cent of NOF as at the end of March of the preceding financial year for 
call /notice money market borrowing.  

ii. Permit PDs to invest in Tier II bonds issued by other PDs, banks and 
financial institutions to the extent of 10 per cent of the investing PD’s total 
capital funds. 

iii. Permit PDs to borrow to the extent of 150% of NOF as at the end of March 
of the preceding financial year through Inter Corporate Deposits. 
 

2. The above guidelines are effective from the date of the circular. 

 

Yours faithfully 

 

(K.K. Vohra) 
Chief General Manager 

 


